
Central ft.dministrative Tribunal
Principal Bench, Neu Delhi.

O.A. ftlo.1102 jg1
New Delhi, This the 16th Day of March 1994

Hon'ble Shri C.J, Rpvii jHember{3I

Hon*bl8 Shri P»T» Thiruv/enqadam, neniber(A)

Shri P.H. Khanna son of Shri A.N. Khanna aged 56 years
R/o 12, Godauari Apartments,
Ailakhania, Neu oelhi -19 uorking as
Assistant. Engineer Construction/
Soil PSechanics
Northern Railway
Kastasri Gate, Oelhi. ..Applicants
By Advocate Shri S.K, Sauhney

Versus

1» Union of India, through
General flanager,
Northtrn Railaay
New Delhi,

2, Divisional Superintendent Engineer III
Divisional Rail Manager Office
Chemlsford Road
New Delhi,

.♦..Respondents

By Advocate Shri H.K, Ganguani

0 R D £ R(Qral \

Hon'bla Shri C.J. Roy. P-lembarf.T)

1. Shri S.K, Sauhney, the counsel for the applicant
states that h« wants to yithdrau the case as not pressed.
To this effect he also makes an endorsement in the file.

The m is dismissed as yithdrayn. No costs.

(P.T.THIRUVENGADAPI) /p /R^v^

LCP


